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OFFICE OF THE CIIIEF JUDICIAL MAGISTRATE: WEST DISTRICT:TlS HAZARI COURTS

DELHI

M01111‘ lC.-'\’['IO_i\_’ IN DUTY RQ§'l'_ER OF IUDICIAI. MAGlST_RA'l'l£ l=lRS'l' CLASS FOR THE M_QN'l'H OIL
OQ POBER -2025

in view of the request of Sh. Abhay Choudhary, Ld. Judicial Magistrate First Class,
(Nl~Act)Digital Court-01,Wcst District, 'l‘is Hazari Courts, Delhi (Duty Magistrate on 01-10-2025(l.ocal
l-lolitlay) & 02-10-2025 (Mahatma Gandhi's Birthday) E: Dussehra) for change of his duty, the following
modification in the modified Duty Roster of Judicial Magistrate First Class, West District, Delhi for the
month of October-2025 (reference No. 2257-2311/CJlVl(West)/DR/2025 Dated 24-09-2025) is being
madc:-

I A ‘lTamo-oath} w EWtirgn_g_days Holiday l Room No. _

lo] Ms. Shivangi Mangla, Ld. JMFC(NI Act) Digital Courts -02, 01-10-2025 102
5 R/o House No. 90, Upper |Ground Floor, Pocket 4 8: 5, (Local (CB-“-‘TD

Sector 23, Rohini Delhi. Holiday) .
__.. “__-. _i_W__. _ Vi. _____ _,H___.D__ _, __ Wei _ ______Lin“

Sh. Sanyam Jain, Ld. Relieving JMFC/Civil Judge, West 02-10-2025 ! 102
= ' R/0 CU-156, Upper Ground Urtari Pitampura, Delhi (Mahatma ' (CBA-ll)
i Gandhi's lBirthday) 8: .

5*"-N

l__:.m__.r-__.__-_____, ___ __-. __,, _,_,-_°“5*F‘"“ L__, __
Ms. Shivangi Mangla, Ld. JMI-'C(NI-Act) Digital Court-02, West District, Delhi 8: Sh. Sanyarn

Jain, Ld. Relieving JMFC/Civil Judge, West District, Delhi would be assisted by the staff of the

Court of Ms. Surabhi Sethi, Ld. JMFC(NI Act)-02 West Delhi on the dates of their duty on
01-10-2025(Local Holiday) & 02-10-2025(Mahatma Gandhi’s Birthday 8: Dusselira). Ms. Shivangi
Mangla, Ld. JMFC(NI-Act) Digital Court -02., West District, Delhi 8: Sh. Sanyam Jain, Ld. Relieving
JMFC/Civil Judge, West District, Delhi shall perform their duty as Duty MM in court Room No.
102(CBA-II), Tis Hazari Courts, Delhi on the dates of their duty. Rest of the conditions shall remain
unchanged in the modified Duty Roster of Judicial Magistrate First Class, West District, Delhi for the
month of October-2025 (reference No 2257-2311/C.IM(West)/DR/2025 Dated 2.4~09-202 ).

(AKRITI ENDRU)
Addl. Chief Judicial Magistrate

West District, Delhi

No.2.§.l.2..'.1 §l§.cnvi(wcst)/DR/2025 Dated, Delhi the 2.35.:El. :20Z 5
Copy forwarded for information and necessary action to:-
01. 'l‘he lion‘bie Registrar General, High Court of Delhi, New Delhi

Through M. Principal District & Sessions Judge, (West),Delhi
O2. The Ld.Principal District & Sessions Judge, (HQ), Delhi
03. 'I‘he Ld. Principal District & Sessions Judge, (West), Delhi
04. The Ld. Principal District & Sessions Judge all district Delhi/New Delhi
05. The Ld. officer lncharge, Pool Car, Tis llazari Courts, Delhi 1
06. 'l'he Ld. CJM, all District, Delhi/New Delhi,
07. 'l'he Ld. ACJM 8: All Ld. Judicial Magistrate First Class West District, 'l‘is Hazari C0urts,Delhi.
O8. The Director of Prosecution, Tis I-Iazari Courts, Delhi.
09. The Commissioner of Police, Delhi
10. 'l‘he I G (Prison), Tihar Jail, Delhi/New Delhi.
11. The Secretary, Bar Association, 'l‘is Hazari Courts, Delhi
12. The Supdt..Iail, New Delhi/Lock-Up lncharge,'1‘is I-Iazari Courts, Delhi
13. 'l'he Adrnn. Officer(Judl), l-lindi Department, R. No. 232, 'l'is I-Iazari Courts, Delhi
14. Law Officer, Tihar Jail, Delhi/New Delhi.
15. l-‘or Uploading on centralized web-site through LAYERS
16. The Video Conferencing, R. No. 2.11, Tis Hazari Courts, Delhi.
17. The Care Taking Branch (Hq) & West Tis l-Iazari Courts, Delhi
18. The Reader to the court of undersigned.
19. The Cash Branch, West District, 'l‘is I-lazari Courts, Delhi.
20. PS to Ld. Principal District and Sessions Judge(West) District, Delhi
21 Office file .

Addl. Chief Judi ial Magistrate
West District, Delhi


